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::ENTRAL AO.'tiNISTRATIVE TRIBUNi\L 
A LtAHABI\LJ BENCH 

A t. I:liHA BAD - -
' 

OPEN :OURT 

-::ivi!_ :onte:npt Application N >.9~ ~ L997 

In 

origina~_Applicdtion No. l64l of 199 4 -
-:l longwith 

Civil Contenpt A ppli~ation No. 9tof 1 99 7 --- ----- ------ _ .. ---
In 

OCLJintil A,•plica tion No . 1643 of 199 4. --- ---- --- - ---
C!_yll Con~E!~e~ J!PP!,1cation .!'!2· 21 2E ~~~ 

In -
Orig~~l Appli~atio~ ~ 164 4 of 1 99 4 • --- -

· Civil ~onte npt Applicdtion No. 88 of 1 997 ----------- - - --
In - -

Original Applicati~ No. o f 1 994 • --1645 

Civil Contenpt Applicdti o n ~ . 89 of 1997 -- - -- --
In 

Orig ina l A~plicati~-N~ !~~ 
... 

of -
: lvil Contenpt A~plication No. 93 of 1 997 - - ---

In -
Orig i na l Appli~ation NO . --· -----~--

o f L994_1 1647 -
Civil Contel\pt Appli~ation No. 9 4 of 1 997 -- - --- - - -

In -
Orig inal Applicati o n NO . 1648 of 199 4 • ------

Civi l Conte:npt Ap~lication No. 95 of 1 997 - -----
In --

Origin~ Application NO. 1649 of 1 994 , --
Civil Contel\pt Applica tion No . 22 of 1998 -- -- ---- ----- -- - - -

In 
Origi na l Applicati on No. 1650 of - 1 994 • 

Civil Con tenpt A!:)plication No. 97 of 1 997 -- - --
In -

of 1 99 4 1651 Applicati on No . -- -h:rigiM 1 
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Civil Contenpt Application_N2·~ 2£ 1997 

In 

Origina!_ Application No. 1652 of 1994 

Allahabad this the lOth day of Januarx, _2001 

Hon' ble Mr .s. Da )Ell, Member (A) 
Hon' ble -.fr • . S.K.I. Naqvi, -te:n~r (J) -------
c.c.A.90/97 in o.A.No.l642 of ~~ 

Arvind Kunar a/a 35 years, son of Sri c.o. Ku:nar, 

Resident of 662- A, Loco Colony - 9 Sardar Patel 

-ta rg, All .habad. Applicant 

By Advocates Shri Sudhir Agrawal 
Shri R • . -t. Saggi __ _ 

c.c.A. 91/97 in O.A.No.l643 of 1994 

A tul Kashyap, a/a 31 yea rs, son of Sri N .s .Kas hya p , 

Resident of 671 D, Snith Road, Railway Colony, 

Allahabad . 
Ap~licant 

By Advocates Shri sudhir Agrawal, 
__ ~ri R.~. Sag~2,1 ____ _ 

c.c.A. 92/97 in o .A No.l644 of 1994 
~~~--~~~~~-------

Sailendra Ku~ar Sriwas.aged about 32 years, s/o 

Sri Ran SewJk Srivas, R/o 97/234, Jayanti pur , 

Preeta1\ Naga r, Sulemsarai, Allahabad. 

Applicant 

By Advocates Shri sudhir Agrawal, 
Shri R • . -t. Saggi 

c.c.A. BS/97 in O.A.No.l645 of 1994 

Ja i Narain, aged 

~av, Res ide nt of 

Allahabad. 

about 36 years, son of Sri Ra'l\ 

2./92-A, ! <.ama Nand Naga r.Allaha pur, 

Applicant 

By Advocates Shri Sudhir Agrawal 
Shri R. -t. Saggi 
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c.c.A. 89/97 in o .A .No. 1646 of 1994 ---- -- ~ - - - ---
R.K. Abbhi, aged about 32 years, son of Sri a.s. 

Abbhi,resident of 656, D-LOco Colony,Allahabad. 

Applicant 

By Advocates Shri Sudhir Agrawal, 
----- ShrLR· -t. Saggi. 

c.c.A.93/97 in O.A No.l647 of 1994 -- ----------------- --
Harish Chandra Yadav, aged about 32 years, S/o 

Kallu Ran, resiJent of 794, Rdil~ay ~lony,Chau-
fataka, Distric~ Allah~bad. 

By Advocates Shri Sudhir Agrawal, 
------- ·-~~ri ~.1. Sag<Ji __ 

C.C.A-6_9_4~/_9,_7 ___ i_n __ o_.A_~·1648 of 1994 

Shiv Prasad Shukla, aged about 34 years, Son of 

sri Ran oularey Shukla, resident of 59, Old Allahpur, 
Allahabad. 

Applicant 
•• 

By Advocates Shri Sudhir Agrawal 
Shri R.-t. Saggi. 

C.C.A. 95/97 in 0 .A .No. 1649 of 1994 

Lalit 1ohan Dubey, aged about 31 years, S/o Madan 

. -tohan Dubey, R/o 201 Pura Baldi Kydganj, AllahabaJ • 

Applicant 

By Advocates Shri Sudhir Agrawal, 
& Shri R.1. Saggi. 

c.c.A. 96/97 in O.A. N~.!.-!,650 of 1994 

Rajneesh Kunar Singh, aged about years, S/o Heera 
Mani Pd.Singh~ R/o 178 Mahhajpur, Alld. 

.• By Advocates 

~ 
Applicant 

Shri Sudhir Agrawal 
Shrl R.-t. Saggi. 
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c.c.A. 97/97_!n o~.No. 1651 of 1994 

Ott PRAKASH SHUKIA, Son of Sri Thakur Prasad Shukla • 
Resident of Village Basaunhi, P.o. ~anjhanpur(Korro), 

Distt.Allahabad. 
Applicant 

By Advocates Shri Sudhir Agrawal, 
__ Shri R.~. 5aggi 

c.c.A. 98/97 in O.A.No. 1652 of 1994 --
Brijesh Kul\ar Singh, Son of Sri Raj Dev Singh, 
Resident of B-1610, Kareli Sche~e , Allahabad. 

Aeplicant 

By Advocates Shri Sudhir Agrawal , 
Shri R· -t. Saggi. 

1. 

Versus 

·--t.N. Chopra, Divisional Railway ·-tanager, 

Northern Railway, Allahabad • ., 

2. K~.Gauri saxena, Senior Divisional Comnercial 
"tanager, NOrthern Railway, Allahabad. 

3. B.K. Sinha, Senior Divisional Personnel Officer, 
Northern Railway, Allahabad. 

4. D.P. Singh. Divisional Co;nnercial -tanager, 
Northern Railway, Allahabad • 

s. Sh~ nti Narain. G~neral ~nager(Personnel), 

Nortqern RailwdyyHeadquarter. Bar~da House, 
New Delhi. Opp.?arties in all the 

c.c.As -
By Advo~te Shri s.s. Paul 

0 R D E R ( Oral ) -----
BY H.)n • ole -tr .s. oa yal, -tember (A) 

These conte~pt ap~lications have been 

filed fo r proceed4ng against the opposite parties 

~or wi.bful and deliberate disobedience of direction$ 
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given in order dated 04.11.1996 passed in 

o.A.NO. 1642 to 1652 of 1994. We have heard 

Shri Sudhir Agrawal, learned counsel for the 

applicants and Shri a.a. Paul, learned counsel 

for the respondents in all the contempt appli­

cations. Learned counsel for the applicants 

~entions that the respondents have filed a 

counter-affidavit in which orJer dated 02nd 

January, 2001 has been annexed, by which ten 
the 

ofLeleven appli~ants have been engaged as 
but, 

Substitute Porter/ ~e applicants should have -
been engaged as Ticket Collectors instead of 

which they have bee!" engaged as Substitute Porter, 

is subject to condi ti >n when the oc~upant of 

the post returned fro n leave or on account of 

any other reasons. He states that as per the 

order dated 25 .10.1999 passed on mis~.applicati~ns 

in o .A. .No.1642 to 1652 of 1994 .. the .nln11l\11l com-

pliance required was of treating the applica nts 

as casual labour with tenporary status because 

they had worked for ~ore than 2 years, which is 

not apparent £ron the order dated 02.1.2001 • 

Shri B.s. Paul .. learned counsel for 

the opposite parties has drawn attention to 

affidavit of :o~pliunce filed on 13.10. 1000, 

in whi:h order dated 1a.10.2000 is annexed, 

by which the conpetent authority had permitted 

the a ppointnents of the applicants in o.A.No. 

1642 to 1652 of 1994, in Group 'D' as Casual 

Labour in C.P.c. scale/Porter. Pursuant to 

••• pg .6/-
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that the applicants have been given appoint.onent 

letters dated 26.12.l000, by which they have be~n 

appointed as Te~vorary/Substitutc Porters. ~earned 

counsel for the opposite parties states at bar 

that this appoint1\ent has .oeen :nade pursuant ti> 

order dated 10.10.2000 of the A.P.o. and has been 

·nade on regular basis to a Group 'D' post and no 

further screening of the applicants would be re­

•-1Uired for appoint nent to Group 'D' post an<.l this 
C r clu '" ~...... l,.. 

woul d be subject to~Writ Petitions pending in 

High court of Allahabad and Hon• ble Apex Court . 

if any r e l a ting to this matter. 
I 

3. In view of the position nade above. 
I 

it is now cle~ r that no contenpt of the order 

survives. The conte1\pt proceedings are. therefore . 

dropped and notices iss ued . are discharged. 

4. This order shall not apply to c.C.A.91 

•• 

of 1997 in 0 .A .No.l643 of 1994 because the applicant ~ 

Shri Atul Kashyap is reported to have died in JUne, 

2000 and the order with regard to hirn does not 

s urvive. 
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